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IN THE C^MTRAL AOHIMT ST RATI U" •^ qIPl.!^JAL

PRINCIPAL PENCH m:U OELHI

O.A, No. 409/1991

Meu Delhi, dated the 20th r9b,,l995

CORAr^

Hon'blaShri S.R, Adigs, HembsrCA)
Hon'ble Smt.Lakshmi Suaminathan, f^smberC^)

•Shri T.R. Mshra

Sr.Sciontific Qf^'icsr Gr.I,
CFSL, C.B.I. Block No,4,CCD Comolex,
N 0u Qslhi

r/o Flat Mb.3, Tyoe-IV; Palika'^ihar,
'uJillington Crescant, Wauj Delhi-S

Shri S.L.I^ukhi
Sn.Sciaatific OfPicsr 5rade-I
r/o 3/7/14-^ Ra3ouri Garden -xuension,
Nbu Delhi

Shri B.r^oitra, .
3j..3cientific Of fic3r,Grads-I ,Cg.
Block No.4, Lodi "^oad, Cao Comolex,
f>j eij Oslhi

Shri K.K.Arora,
Sr.Sni antific Officer, Gr=d3-I
CGO Comolex, CFSL,Lodi Road Neu Dslhi

Shri 5.C. "''ittnl,
Sr.Sci'sntific Officerj CFSL,
CGO Comolex, Lodi •'̂ oad, W9U Dglhi-S

shri '̂ UD Singh
Sr.Sciantific Officar,
CFSL, CGO Complex, lodi ^^oad,
Neuj.Oel^i-3

,,. Apnlicants

(3y Advocate Shri S.S. Tiuiari )

V/s

1. Union of India through Sscy.!^inistry of
Home Affairs, North Block, Central Sectt.,
N3U Dslhi.

2. The OirBctor, CBI,Block No . 3,K endriya. !<aryal Fiya
Parisar, Lodhi '^oad, Ngu Delhi

3. Tha Director, Central Forensic Science
Laborat'jry, Block No.4, Kandriya Karyal'iva '^a^l'^ar,
Lohi Road, Nsu Delhi.

4. The Sscratary, 'J.P.S.C. Oholour Hquss,
Shajahan Road, Nau Delhi,

. .. '^esoond ents

(None for the respondents)
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3 u D G rq :si N T Coral)

(O.Bliverad by Hon'ble Shri 3.R. Adiga, Member (A))"

In this application, Shri t.cj,

others, all uiorking as Sor,ior Scientific Officar, Crarle-I,
in the Csntral ^ur-sau of In uastigation. Way Delhi

have praysd -or forwarding their names to ths Union Public

Sarvics CommissionCUPSC) for considsrinq their promotion

to th9 post of R.3,0s.

4" : !
• It is the/rcase,that th-gy uerg promoted as

Senior Scientific Officer, Grade-I v/ide order datsd

9,8.85(Ann3xure-l) and in terms of the Recruitment Rulss,

they are eligible for promotion as P. 5.0.(Princioal

Scientific Officer).

3. Resodndents in their replyCoaragranh 4.15)

Si.ai-e^ that a« t ar examining their case uith reference to

the Recruitment Rules, which require 5 years minimum

regular service in the grade o? Sr.Sci enti fic Grade-I

for promotion as P.3.0, it uas found that they did not

fulfilled the aforesaid reouiraments, but it is further

stated that the matter uas being further examined in

consultation with !^HA & OP&T regarding their eliqibility

as uell as their seniority. It is stated that nending

this clarification and circulation of the. seniority list

etc, the cas9'of the applicant could not be considered
/Ad ^

to the post of P.S.Os. Resoondents filed^reoly on 29,5.1991

Meanwhile, it appears that in pursuance of

nP 12A2/91,.in which • prayer was made to consid-='r the

petitioners for promotion in the 9nsuing interview to b©

conducted by UPSC on 25-4-1991 for the post of PSOs, the
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Tribunal by order dated 24,4,1991 had directed the

respondents to consider the case of tha snolicants for

promoticn to the post of PSO by the next OPC axperiitiously

in accordance with the %les.

5, This O'A has come up for hsarinq today, ^hri

3.3, Tiuari, learned counsel for the aonlicant soneared.

N'on^ for the resoondenta, and in the ci rcnrnpt-^nc =3?5, ur do

do not knou what action, if any, has been taken by the

reSDondents in pursuance of the direction dat=?d 24,4,1991

of the Tribunal in 1242/91 and uhethsr consultation

uitb f^H.A and 0P5: T has sira:a been comolGted and if so

uith uhat result.'

g Ua, therefore, disoose of this OA uith a

direction to the respondents to consider the case of the

applicants for promotion to the post oP PSO'9, strictly in

ac cdrdanc e ij ith the SfS-ftant rules/instructions on the

subject as already directed vide order dated 24,4,1991 uithin

a period of four montVis from the date o^ recsiot of a copy

of this judgment,in the event, that the same has not yot

been, dons. If the case of the apolicant has already been

considered, in pursuance of the directions the Tribunal

dated 24,4,1991, intimation of the sama should bs qiuen to

the applicants alonguith a cony of the upto date seniority

list, if oreoared by n6u» Thersa^t •^ir, if any nrievancs

still survives, it uill be open to the annllcents a^'ter

exhausting the availabIs, departmental remedies to .aoUate

the matter throunh aop.ropriate fresh oroce?dings in

accordance uith lau, if so advised,

7, N'o costs,

(Lakshmi Suaminathan)
Memb ar(3)

XnnjcUfc:-
(5,R, Adiqe )

F'lBfflb 9r( A )


